ITEM NO.23 REGISTRAR COURT. 2 SECTION XI

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR RAJESH KUMAR GOEL

IA 73042/2017,73044/2017,81434/2017,81437/2017, in Petition(s) for
Special Leave to Appeal (C) No(s). 20633/2017

SANJAY KUMAR SINGH Petitioner(s)
VERSUS

DR. DHIRENDRA SINGH & ORS. Respondent(s)

Date : 24-01-2019 These matters were called on for hearing today.

For Petitioner(s) Mr. Sanjay Kumar Visen, AOR
Ms. Ritu Rastogi, Adv.

For Respondent(s) Mr. Vinay P. Tripathi, Adv.
Mr. Abhishek Singh, AOR

Ms. Bharti Tyagi, AOR
Mr. Ajay Kumar Pandey, Adv.
Mr. Sanjay Kumar Tyagi, AOR
UPON hearing the counsel the Court made the following
ORDER
Respondent nos. 1, 2, 3, 4, 5, and 6 have failed to file
counter affidavit.
Respondent no. 7 has been served but no one has entered

appearance on his behalf.

The matter shall be processed for 1listing before Hon’ble

Court.
Signm/_ur;ﬁm Verified RAJ ESH KU MAR GOE L
ST Registrar

JG
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